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lected or delinquent children and for 
the trial of delinquent children in the 
Union territories. Similar Acts have 
also been enacted by most of the 
States. There is, however, no pro-
posal at present to introduce legisla-
tion throughout the country for com-
bating juvenile delinquency. 

U.P.Bihar 'Benler Dispute 

-1140. Shri 8hree NarayH. Das: Will 
the Minister of Home Aftalrs be 
pleased to state: 

(a) whether Shri C. M. Trivedi 
appointed to go into the border dis-
pute between the States of Bihar and 
Uttar Pradesh has submitted his 
report; and 

(b) if so, the important features of 
his report? 

The MlDlster of -State in the MintS-
try of Home Affairs (Shri Hathi): (a) 
Not, yet. 

(b) Does not arise. 
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